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THE MINISTER OF STA“IE IN. JHE
MINISTRY OF FINANCB AND THE
MINISTER OF STATE IN THE MINISTRY-
OF PARLIAMENTARY AFFAIRS (DR.
ABRAR AHMED) :(a)Although Government
have not recently decided to further liberalise
policy for foreign investment, it must -be re-
cognised that such hbcralulaon is u«eonmmal
and ongoing process. .

(b) : Doesnotarise.

(©) : Actual .inflow of forelan mvcstmmt
againstappwvahgunted woplddepcndonthe
gestation period of the project and the decision
of the foreign investoron. when to cpmmmcc
implementation. e

[ Translation)
Wage Boards for Journalists

*38 SHRI ARVIND TRIVEDI :

SHR1 PANKAJ CHOWDHRY :

Will the Minister of LABOUR be pleased
tovtate

() whether the Wage Boards for journalists
and other newspaper ané aews-agency emp-
loyees have been constituted ;

(b) if 50, the details thereof ,

(c) ifnot, the reasons therefor; and

(d) the time by which it is likelv to be con:-
tituted )

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHR1 P.A.
SANGMA) : (a) to (d' : The matter re-
garding constitution of Wage Boards for
Journalists and other Newspaper and News-
agency employees is under consideration of
the Government.

| Enelish)

*19. SHRI GURDUASKAMAT :

DR. KRUPASINDHU BHO} :
Will the -Minister of FIN‘ANCE be Bhlod
tostate : - -

(a)whmmmhasbun:faum&nh‘a!
revenue collection during the first si montho of
the currest financial year:

(h) ifsmthemsomthetﬂ‘or, and

() the sieps being fakeq’to achiere the

target during the r rem
ofthemumm:m Jemaining period

THE: MINISTER OFSTATE IN THE
MINISTRY OF FINANCE:{SHR1 M.¥
CHANDRASHEKHARAMUR‘D!Y) (&)
Yes, Sir. ~Theshortfall in central .revenne
collection fromcmtmlemmtoms,w
uxmdoorporauonux,takentogetherdnmg
Apul-——Sepmber 1993 bver April—-Sesmm-
ber, 1992 ts 6. 76% " .

®) 'me shortfall mrevanue fmm ceqtml
excxseand customsmmamly beamiblmdw
sluggish growth in manufacturing seciof “and
mmmwh&ﬁ:exhortfa!ﬁn income tax’ &
eorpmon ux is due toissue. ot‘higher Ye-

© Governmmt is constantly mommmm tﬁe
revemie polition witha view to maximize the
revenue colléction during the remaining part
of the financial year.

Fifth Pay Commission

*40, SHRI MANORANIJAN BHAKTA :
SHRI C.P. MUDALAGIRIYAPPA :

Will the Minster of FINANCE be pleased

to state:-

(a) wbether the Government have decided
-to set up the Fifth Pay Commissionto look
‘into-the salafy strusture of the Central Gorern-
ment Employees ;

(b) if so, whether thecomposition of the
Commission and the terms of reference have
been finalised;

(o) if so,ﬂ:edetallsthereol and o
(d) the tnne by which the Comxmssxon is

likely to commence its work andthé time-
frame for submission of its report ° e

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKHARA MURTHY) (a) :
Yes, Sir.

(b) to (d) Composmon -of ‘the Commission
and-its termg, ofmie!mm \nd«mtra

tion. | .
Remﬁw otunqtlond Persons- iw

B 168 :SHR1 PAWAN KUMAR BAMAL
Wilk thie Munster of LABOUR ‘be pleased
16 state: - '

(a) the* fumbér of encmployedmobs'
registered with Employment Exchanges in
Chandigarh categorywise during cach of the
last three years:





